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Title: Introduction of the Tribunals Reforms (Rationalisation and
Conditions of Service) Bill, 2021.

AT FHTAT : 3MTSeH FaR 30, 41 SRAT Rig 1R |

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE
AND MINISTER OF STATE IN THE MINISTRY OF
CORPORATE AFFAIRS (SHRI ANURAG SINGH THAKUR):
Madam, on behalf of my senior colleague, Shrimati Nirmala
Sittharaman, I beg to move for leave to introduce a Bill further to amend
the Cinematograph Act, 1952, the Customs Act, 1962, the Airports
Authority of India Act, 1994, the Trade Marks Act, 1999 and the
Protection of Plant Varieties and Farmers' Rights Act, 2001 and certain
other Acts.
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SHRI ANURAG SINGH THAKUR: Madam, I introduce the Bill.
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